work that has to be done, all
arguments are wvalid to the extent
these co-operatives are going to come

up, and the co-operatives will
up to the extent the controversy on
the legal framework for the co-ope-
ratives is set at rest. I hope that, that
will be done and that as far as State

g

Dafence be taken up for consideration
immediately after the wvoting of
demands relating to the Ministry of
¥ood and Agriculture. Consequently,
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Shrl Nagt Reddy
Why this change?

Mr. Speaker: The Minister of De-
fence has to be elsewhare.

Skri Batya Narayan Siaha: On the
10th there is an Investiture cersmony
in Madras for military honours The
Minister of Defence has to go there.
This change has arisen because the
House took more time than that indi-
cited In the schedule.

(Anantapur):

Shrl Braj Raj Singh (Firozabad):
The notice is very short.

Shri Satya Narayan Simha: The
Rehabilitation Ministry have not much
to say about it

13°18 hrs,

DEMANDS FOR GRANTS-—contd.

Mmsrey or Foop awp AGUCULTURE—
contd.
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Shri Asoks Mohta: May I correct
my hon. friend? I did not sympathise
with them. If the foodgraing mer-
chants have sny complaints aguainst
some suggestions I have made, I think

demoeratic etiquette demands that one
should go and listen to what they





